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[Shri Bapusabeb Parulekar] 

with the Callinl attention. With 
~  permission I want to .,. thal 
however all :Members are concerned 
with upholding the Constltubon. On 
tbe question of constitutionahty in 
t.bia debate, wIth your permissIon. I 
would like to ask one question. 

I4R. DEPUTY-sPEAKER: This is 
• calling attention. 

SHRl BAPUSABEB PARULEKAR: 
It is an important point. 

MR. DEPUTY-SPEAKER: Change 
your rules tmd then you put the 
question. Or you write a letter to 
the Speaker. 

SHRI BAPUSAHEB PARULEltAB: 
There is no questiOQ of writing a 
letter. This is about the 41th 
Amendment Bill. 

MR. DEPUTY-SPBAKEB.: Now, 
]la_era under 3'17. Sbri Ram SinIh 
Yadav. 

~
S  PARULl£KAB: 

You t a ~ me to read the 
• What is it? 

XR. 1DD'U'l'Y-SPIIAXER: You 
will pve another opportunity and 
;FOU cao diaawIs. NoW', a~ s under 
m. SIui Ram SiDlh Yadav. 

4ft' tmr f'IT'( ~( tt , ta ) : 
aflfT q'Jq' n tt~  ~~ .q ;iFf 
~ ~ " i fifl ",1? 
MR. DEPUTY-SPEAKER: Shrl 
Yadav. 

l&lO m. 

MA'rl'ERS UNDER RULE 377 

(1) S'l'I:Ps TO JIEOPEN ARAVALt SWA-
CBALIT VAHAN AV1'OMOBILES LD«rrD, 
ALWAR (RAJASTHAN) 

SBRI RAM SINGH YADAV (Al-
war): Sir, ArawaU Swac:haUt Vahan 
AutomobUes Ltd... Alwar Is a seooter 

., . 
compaD7 in the public aectoI:.. Ita 
production .tarted in 1978-79. 'l'h8re 
waa a areat demand in tile market 
tor the products of the company 
but due to mismanagement the fac-
tory was closed in t.be year 19'19. '!'he 
Government of Rajasthan decided. 
that the factory should be handed. 
over to SODle private concern by w87 
of negotiations and finally they beld 
negotiations with MIs. .Kelvinator 
Company. The Kelvinator CompllD7 
agreed to pu.rchase the above project 
but t.be Government of Indl'i. did not 
agree to the above move. 

The factory is still closed and its 
employees are rendered jobless and 
are not gettmg their pay fOr more 
than ODe year. It is ditBcult these 
daYB for them to pull on ~ their 
families without pay for such a long 
period. The Government have DOt 
yet decided whether the Aravali 
Swachali, Vahan Automoblles, Ltd., 
Alwar is to be run in the pubUc sec-
tor or it is to be handed over to some 
private concern t!lfOuIh nelOtlatloaa 
or any mOde expedient In the in-
terest of the Government. 

I, 1iherefore, ur'e upon the Gov-
ernment ot IndIa to take an earl,. 
decision regarding the Aravali Swacha-
lit Vahan AutomobUea Ltd., Alwar 
to te' the factory re-opened as aooa 
as possible In the interest Of the 
Government a8 well a8 employees of 
the factory. 

(i) NEED TO IMPROVE CAPACITY V'l1U-
ZA'1'ION OF ORDNAN'CB CLO'l'BING FAC'l'ORY, 
SHABJAHANPtJ'R 

SHRI JITENDBA PRASAD (Shah-
jahanpur) : Sir, I would" Uke to draw 
the attention of the Government es-
pecially the Mlnfster lor Detenee 
PrOduction regardin, Ordnance 
Clothing Factor;y, ShabjahanPur • .Aa 
if; Is know that thia .. the biIIeIt 
Ordnance Clothing Jractory of Asia 
and at one time the strength of this 
factory was abo", 14.000 worken. 
But, today ODly 7,000 workers aN 
employed due to leal work-load .. 
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... or=--.. viii to the factory. At· 
tbtuIb, the factory has enough build· 
ta--. land, technical lmowhow, etc. to 
aacommodate and to employ double 
the number of worker.. if the work. 
load is 1nCreasecL 1 would uk 1die 
MlDister to secure large number of 
orders such as atitchil1a of uniforms 
tor para-military Forcea, ia., Border 
Security Force, Central Reserve 
POlice, Indo-Tibetan Border Police, 
IndUltrial Secu.ri'.Y Force, Railwq 
Protection Force and CivU and Arm-
ed Police of Area State. There are 
many items of clothing uniforms 
which are required by the Armed. 
Forces but are beiq a ~ 
by private companies. All these 
items should be diverted to the Ordn-
ance Clothing Factory, Shabjahan-
pur so ~t the employment potential 
Of this factory is increased by hun. 
4recl per cent whJch in tUt'ft wW re-
dUCe unempl.oJment aDd a1ao 8UPPb' 
better quality ,oads to the Annecl 
J'orcea and other Government orl&Di-
aatiOD8. 

(IU) Sm. !'G ABOLISR DEVDASI SYSTEM 
IN' lCARNATAICA. 
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(iv) Rnoara CLOStrRE OF TIll: JAWAJIAR 
LAL NEHRU UHlVI:RSITY's C&K'l'U 01' 

STUDIES IN Sc:UNCJI, pOLIcY. 

SHRI K. A BAJ'AN (Trlchur): Sir, 
It is reliably leamt that the 3. N. U. 
authorities are toying' wi\h the idea 
of closing dOWn the UnivenltT. 
centre of studies In Science policy. 
This wll1 jeopardise the career. ot 
students. 

The Ramanna Committee was appoin • 
ted to formulate a workable pro. 
gramme fOr atudy of science policy 
in the University, not to kUl what is 
existing. 

Even prior to t.be Bamanna Cam .. 
mittee Report, the CeIltr. h&cl vir .. 
tually been suspnded since J.aat 
:u.ch. 


